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(SOUTH-WEST)DWARKA COURTS, NEW DELHI

ORDER
The following transfers and postings arc 1101cby made in official exigency with immediate
effect :- i
S. No.| Name of Officials Froim To
* (Sh./Ms.) '
Sl M “T5n B Order in the court of Sh. Rakesh
1 . rderly in the court of Dr. Priya(p, i Distitat Tud
ggaﬁ;%??ngh Janghu, JMFC(Mahila Court-| oo o o) Clou;t)-04 P
' 02), Dwarka Courts, New Delhi : 4
Q Courts, New Delhi
Orderly in thei court of Ms. . :
2 |Jaidev Swayam S1ddha Tripathi, ACJ- ?afiﬂy }T\&l}g ﬁﬁlgfc?)ﬁrfgg)a
EC: 10522 CCJ-ARC, Dwarka Courts, New {2050t e
Dwarka Courts, New Delhi
Delhi {
Reader in the ﬁCourt ‘of Sh. '
3 |Dhiraj Satija, JA Shubham Gupta, JMFC (NI Act)[JA in Admn. Branch, Dwarka
EC: 92924541 Digital Court:01, Dwarka|Courts, New Delhi.
Courts, New Dellgi.
'. Reader in the Court of Sh.
4 | Arun Kumar, JA JA in Record Room, Dwarka|Shubham Gupta, JIMFC (NI Act)
EC: 97898607 Courts, New Delpi. Digital Court-01, Dwarka Courts,
I New Delhi. B
5 |Amit Swami, JJA  |JJA in Copying Agcncy Branch,[JA in Record Room, Dwarka|-
EC: 12313507 Dwarka Courts, New Delhi, Courts, New Delhi.
6 Rajesh Popli, JA ?Ahljmf‘d f];]}e(;:sot.gwf ll\cdséShllpi Ahlmad in the Evening Courts No.
IC: 58395011 -Jain, AD]-05,Dwarka Courts, | ) o 5 yarka Courts, New Delhi.
New Declhi. j
i " |Ahlmad in the Evening Courts|Ahimad in the court of Ms. Shilpi
7 |Manoj Kumar, JA 10, " o5 "Dwarka Courts, New|M. Jain, ADJ-05, Dwarka Courts,
EC: 97955579 . : .
Delhi. g New Delhi.
8 |Harminder Singh, JA |JA in Record Room (Criminal),| JA/Incharge, ~Library, Dwarka
EC: 39648982 Dwarka Courts, New Delhi. Courts, New Delhi.
Ms. Charu Mehta, JA [Reader in the court of Ms. Sonica|Reader in the court of Ms. Bhavna
9 |EC:13222/11911342 {Meena, JMFC(NI Act), Digital|{Kalia, Spl. Judge, NDPS-01,
Court-02, Dwarka Couns New|Dwarka Courts, New Delhi
Delhi g .
Dharmender Kumar, [Reader in the :cuurt of Ms.iJA in Copying Agency Branch,
10 YA Bhavna Kalia,*i Spl.  Judge,|Dwarka Courts, New Delhi
EC: 13050 NDPS-01, Dwar}(a Courts, New
Dethi |
[ Rajesh, JA JA in Record iloom, Dwarka|Reader in the court of Ms. Sonica
11 [EC:15924280 Courts, New Delhi Meena, JMFC(NI Act), Digital
f Court-02, Dwarka Courts, New
3 Delhi

i




Lo e 5 el

r_lE j‘_Munish Kurttur iAliIn{nd in the Evcniw;:-;'f'mu'ls"m in Copying Agency, IJ“nrkn-i @
: Moena, JA No. 7&8, Dwnarita Cour's, New!Courts, New Delhi : /--..._ e &
: .0 : . s o~
BC:24465300 _ Dethi ;\s\;\*{r\\ V9 fy ;,c_’-‘?,_
Knnwal Mongis, JA [JA In Copylng Agency, Dwarka|Ahimad in tho Evening Courtu% Sk = T
13 {BC:23011347 Courts, New Delhi 748, Dwarka Courts, New D%ifg“_ o B:HI’U ’G‘P,"'-‘;\._
T y Ordcrly in the court off /v . : ’,_‘.
b4 |Laxmi Prasad Bhae | Orderty inthe courtof Mo, DIvYBixyinll  Singh,  IMFC( 18 MG 0B &,
: Yadav, JMPC-04, Dwarkaj . - 4 s
EC:90621087 Court-03), Dwarka Courts, ot SN
Courts, New Dethl . ¥
o Delhi \-{\ ,
Otderly in the court of Ms. ; ; o ]
45 Indanisk |Vaishali Singh, JMFC(Mahila 8;::::”;&;‘?;:";? t’isbn’”ff_‘
EC: 90239693 Court-05), Dwarka Ceurts, New e i B SO
| : New Dethi
; Delhi .
C 16 i ) X PA in the office Poni, Admn|PA in the court of Ms. Dccksﬁé.
e PO?JB Sengal, PA Beanch, Dwarka Courts, New|Seths, IMFC-08, Dwarks Courts,'
: 1BC: 3435 . \ ' I
) 1 J'Dollu 1New Dsihy
) iOrderly in the wcourn o Sh.. h
| 17 'VijenderKumm'. ‘Harjyot Singh Bhalia, DistrictjOrderly in the court of e,
: EC: 10885 Judge (Corunereinl Court)-04, |undersigned. .
: © | Dwarka Courts, Now Delhi
T ) ' : Oxderly in the court of Sk, Harjyot
I 18 |Morish Rawnt ~ * {Orderly - In the eourt of the|Singh Bhalls, Distriet Judge
EC: 60023171 tndergigned, , + |(Commeraial Court):04, Dwarka{ ¢
'Courts, Mew Delhi

* Non-compliance of the prder or procecding on lenve immediately shall be considered as deliberate
hisuberdination and upprdpriate disciplinary action sha!l be initinted against the official as per rules,
* Earlicr é;dcr bewring No. 23959-26110/Admn/DWIC P & T/2025 dated 21.07.2025 in respect ¢ Sh
Hannind-c;éingh, Emp Code: 39648942 regarding Co-cownator in Protoco) Branch is heteby stands
eancelled ns the said official is no longer posted at Med:ztion Centre, Dwarka Courts, New Delhi.

* 8h. Bharat Bhushnn, JA Emp. Code: 69318978 shail !ank after the work as Denling Assistant, Nindi
Sec ion, in addilion 1o the work alrendy assigned to ham i place of Sh. Amit Kumar Swamy, JA

* Barlier ordor bearing No. 15627-15657 doted 03.05.25 in respect of Sk, Vijender Kumar, SIA
regarding ndditlonal work of Library is heraby stands oancalled.

M o .
) (ANJU BAJAT CIIANDNA) E

Printipal District & Sossiona (5-W)
Dwarkn Courts, New Delhi

—— . 2 i e =

No. ._?-?%f 237 9’5_ (AdmR/DWKMETR025 0&1 /g’ // 3/ MW '

Capy forwnrded for Information and hesessary gelipn to:

1. Tha Principal District & Sessions Judge (HQs), Tis Hazari Court, Delhi,
2. The concerned Ld. Presiding Officers, Dwarka Courts, New Delhi,

3. The Secreteriat to Ld. Principal District & Scssions Judue $-W), Dwarka C ‘ i "
4 Tho concarmg ot ge(8-W), Dwarka Courts, New Delhi

5. The DDO/Branch-Incharge, Vigilance Branch, R&] Branch (Layers), Dws i
) I 3 . , c urka Courls
6. The Dealing Official, LAYERS sent, Tis Mazari Court, Delhi. Yersh yrew il

7. The Dealing Official, T&P, Admn.I, 11, 1], Personal I iIcf'ACR!Lcnvchcbsitcmiuce, THC,

Delhi.
JLMGW,. ,

brincipal Distriot & SEssions (5-W)
Dwarka Caurts, New Delhi




